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Devices installed at Thermal   Power 
Plants 

1105. SHRI JAGMOHAN; Will the 
Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether about 2000 metric tons of 
pollutants are injected into the atmosphere of 
Delhi everyday; 

(b) whether 16 per cent of these pollutants 
are contributed by the ^wo thermal power 
plants, namely, Badarpur and In-draprastha 
Power  Plants; 

(c) whether thee pollution control 
devices installed in the two aforesaid 
power plants are inadequate, ineffective 
and  inefficient; and 

id) what measures are being taken to 
eliminate pollutants totally, from two power 
plants? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) Yes, 
Sir. Major sources of air pollution in Delhi 
are vehicles, theremal power plants, 
industries and domestic coal burnings. It is 
estimated that 2,000 metric tonnes of 
pollutants are emitted into the  atmosphere 
everyday. 

(b) 18 per cent of the pollution load 
is contributed by thermal power plants 
which include Badarpur and Indraprastha 
plants. 

(c) Badarpur and Indraprastha Thermal 
Power P'ants have installed high efficiency 
electrostatic precipitators. Sometimes, 
due to operation and maintenance pro 
blems these units do not comply with 
the prescribed SPM limits of 150 
mg/m3. 

(d) Authorities of these power plants 
have been advised to operate and main 
tain the ekwtrostatic precipitators effec- 

uvely  to comply    with ths  auafenb 
prescribed by the Government. 
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UN Report on Chid Labour 
1107. MISS SAROJ KHAPARDE: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether it is a fact that a new 
UN Report on Child Labour says that 
young children from India are still 
being sold as jockeys for Camel racing 
in the Gulf States or as young brides to 
older men of Saudi Arabia, as per ft 
newspaper report in the 'Hindustan 
Times' dated 21st November, 1994, en 
titled "Indian Kids sold in the     Gulf" 

(b) if so, what are the faet6 in this 
regard;  and 

(c) whtt  action Government propow to 
take in the matter? 

THE MINISTER OF STATE IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
{SHRI  SALMAN  KHURSHEED):      (a) 
and  (b) Ye», Madam.   Attention        ol the 
Government has   been drawn      fo the  
interim report submitted by the Spy edal  
Reporter on. Sale o<J     Children, Child 
Prostitution    and     Child  Pan*' graphy  
appointed  by   ths  UN   Commission of 
Human Rights. The report inter-alia   
touches on a  range of issues relating to child 
labour, exploitation     and abuse of    
children, abduction,      use   of child jockeys  
for camel racing and  the practice of young 
child Brides from InJ dia and other South 
Asian countries being married to older men 
in Saudi Arabia. The report is not specific to 
India but deals with these issues and 
problems in a regional perspective and 
refers       to the situation in other countries 
as well, apart from  India. 

(c) Government have already taken 
necessary steps to sensitise officers of the 
police department to take immediate legal 
action whenever such incidents come to 
their notice. In order to check this practice, 
immigration authorities have been directed 
to be more vigilant while scrutinnsing the 
travel documents of the persons (including 
Indians) accompanying such minor children 
and|or minor brides at the immigration 
check I    point*. 

Review of treaties with Nepal 

1108. SHRI G. Y. KRISHNAN: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether Government are consid-
ering to review the 1950 treaty of peace 
and friendship and other agreements in 
the areas of water resources trade and 
transit, commerce with the new Gov-
ernment of Nepal; 

(b) whether the 1950 treaty Is heavily 
weighted in favour of Nepal; 


